
Open the Below Link 

https://www.tin-nsdl.com/faqs/tds-on-sale-of-property/TDS-Introduction.html 

 

Click on “Online form for furnishing TDS on Property (Form 26QB) 

 
 

Now click on “TDS om Property (Form 26Qb) 

 

https://www.tin-nsdl.com/faqs/tds-on-sale-of-property/TDS-Introduction.html


Furnish/select the below Detail 

Tax applicable – (0021) Income Tax (other than companies) 

Status of Payee/Seller/Transferor – Resident 

 

PAN of Transferee (Payer/Buyer) – Enter Your PAN 

Confirm PAN of Transferee (Payer/Buyer) – Re Enter your PAN Details 

 

PAN of Transferor (Payee/Seller) – Enter Seller PAN Details (Already entered in below screenshot for 

your ref) 

Confirm PAN of Transferor (Payee/Seller) – Re Enter Seller PAN Details 

 

Click Next 

 



Complete Address of the Transferee – Enter your Current/Residential Address (Mobile Number & Email 

ID is compulsory for A/c Creation) 

Whether more than one Transferee/Buyer – Select “YES” in case property is in joint name else select 

“NO” 

 

Complete Address of the Transferor – Enter Seller Address (Already Filled for your ref.) (Mobile number 

is not compulsory) 

Whether more than one Transferor/Buyer – Select “NO” 

 

Click Next 

 

 

 



Complete Address of the Property Transferred – Enter your property details of ATS Destinaire 

 Enter Your FLAT NO, Rest details filled for your ready reference in below screenshot 

Date of Agreement/Booking – Enter the Agreement Date or the Booking Date 

Total Value of Consideration –Refer “Break Up of Total Price” in Schedule VII of your Agreement and 

enter the value shown under “Total Price” 

Payment Type – select “Installment” 

 

 

 

 

 

 

 

 

 

 

 

 

Amount Paid/Credited – Select the drop down as per the Amount payable/paid to Seller  

TAX Deposit Details –  

 

 

 



 Total Amount Paid/Credited –Amount payable/paid to Seller (same as above) 

 Basic Tax (TDS amount to be paid) – Enter 1% of the Total amount Paid/Credited 

 Interest/fee – Client has to calculate (if applicable), For TDS paid on time it will always be ZERO 

 

  Click NEXT 

 

 

 

 

 

 

 

 

Now the Please select 

 E-tax payment immediately – To pay TDS through Online methods immediately 

 E-tax payment on subsequent date – To pay by visiting Bank 

 

Date of Payment/Credit – Enter the date on which you made the payment 



Date of Tax Deduction – Shall always be same as Date of Payment/Credit 

 

Enter Captcha and Proceed 

 

 

 

 Once You complete the above Kindly check the filled details in the Preview page 

 After checking get the print of “Form 26QB” from the option “Print Form 26QB” 

 Then Proceed to Bank Site 

 You need to login and enter the TDS amount either in “BASIC TAX” or “INCOME TAX” or “TAX” 

column depends on the bank site folio. 

 Once Submit _ Save the Challan/Tax Payer’s Counterfoil 

You need to furnish – Either Form 26QB & Payment Challan OR Form 16B in order to give you the credit 

in your account. 

Another Tutorial to Download Form 16B is attached  


